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the Richter Scale is common in pen-'insular
India. These are considered of minor nature
because of insignificant damage caused by
them. The present seismic activity is already
in decaying trend and therefore there appears
to be no cause for alarm.

Allegations of corruption against a
scientist

1217. SHRI MOSTAFA BIN QUASEM: Will
the PRIME MINISTER be pleased to state:

(@) whether it is a fact that allegations of
corruption are pending against a Scientist (C
grade) at CSIR;

(b) if so, whether  vigilance department has
been entrusted with the . enquiry; and

(c) what are the findings of the enquiry?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND
TECHNOLOGY AND THE MINISTER OF
STATE IN THE DEPARTMENTS OF
OCEAN DEVELOPMENT, ATOMIC
ENERGY, ELECTRONICS AND SPACE
(SHRI K. R. NARAYANAN): (a) No
allegations of corruption are pending equiry
against any Scientist ('C' grade) at CSIR.

(b) and (c) Do not arise.
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Number of IAS officers to the rank of
Secretaries in the Government of India

1220. SHRI YASHWANT SINHA; Will
the PRIME MINISTER be pleae-ed to state:

[4 AUG. 1988]

to Questions 174

() the total number of Secretaries in the
Government of India belonging to the IAS,
Central services and other, Statewise; and

(b) the number of posts of Secretaries are
vacant and since when,
Ministry/Departmentwise?

THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS AND THE
MINISTER OF STATE IN THE MINISTRY
OF HOME AFFAIRS (SHRI P. CHIDA-
MBARAM); (a) The IAS Officers-40 The
Central  Services Officers-25
Others — 17

Statewise number of IAS officers working
as Secretaries in the Government of India is
given in the Statement. (See below).

(b) One post of Speical Secretary, Home
Department, has . been vacant since 1.8.1988.
No other post is vacant. Government has,
however, appointed the same officer as Secre-
tary of more than one department where it is
satisfied that, for the time being, the required
work can be so carried out effectively.

Statement

Number of IAS Officers Statewise

serving as Secretaries in the Govern.
ment of India

Andhra Pradesh 2

Bihar

Gujarat
Himachal Pradesh
Haryana

Kerala
Karnataka
Maharashtra
Madhya Pradesh
Orissa

Punjab
Rajasthan

Tamil Nadu
Uttar Pradesh
West Bengal

Total
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